
/

CENTRAL AOf'TINISTRATIVE TRIBUNAL PRINCIPAL BENCH

DA No. 8 99/98 ^

Neu Delhi s this the 2^ day of Ssp tern ber, 200 0,

HDN'BLE !vir.3.R..A0IGE,VICE CHAIRP-IAN (a) .

HO N »SLE OR .:A .A/EDA\/A L LI, P'l m BER (O)

S.'N.tlisra '

R/o 24-0, Railuay Colony,
Tilak Bridge,

Neu Delhi.'

uorking in RCT,
2-Rajpur Road,'
De 1 hi — 54- .«»•«« Ap p 11 c^n o«

(By Ad\;ocate: Shri Neeraj Shekhap)

Uarsus

Chairman,
1

Raiiluay Claims Tribunal y

2,Rajpur Road,'

Dal hi—54

2, Registrar,

RCT,

2-Rajpur Road,

Delhi-

'1

3. A d dl . Re g i s tra r,'

R C I,

2-Rajpur Road,

Delhi-54 Respondents,?

(By Advocate! Shri R.L.Dhauan)

ORDER

n r. 5«R .?Adi qe, UC (A ) !

Heard both sides.i

2«' Admittedly',' Lpon' being selected by Notice

dated 4«^1'1,'93 (Annexure-III) applicant joined duty

in the Railway Claims Tribunal as 0,3,II (I'a.l 600-2 660)

on IS.II.'OS vide Notice dated 1 6,11 ,'93 (Ann exu re-I W)

Applicant himself does not deny that thereafter,

upon r^atriation of a Court Master: to his parent

department, apolicant uas called upon to work as



\sj - 2 -

Court Flaster (Rs.il 600-2660) against the vacant

post of Court Master, by order dated 17»15.>95

(Annexu re-V) «•

3ii Pursuant to the 5th pay Commission's

recommendation, the pay scale of the post of 03 II

ijas revised to R3 , 5500 - 90 00 u»e^f.' ,196 However

the pay scale of the post of Court Master uas

revised to Rs,^'5000-8t)0 0,'

^  Applicant is legally entitled to the pay

scale of the post he has worked against He himself

in his representation dated 9^11,^98 (Annexure-\/l)

states that he has worked as Court Master when the

5th pay Commission's recommendations came into

effect,^ Under the circumstance, respondents cannot

be said to have acted illegally or arbitrarily in

paying applicant in the scale of fe,i5000-8000 for

the period he worked as Court Master in Railway

Claims Tribunal till his r^oatriation to his parent

d ep a r {rn en t,''

5,1 The OA is therefore disnissedg No costs,)

( DR.A.\/EQA\/ALLI) ( S.R.ADIGEO
member (3) UICE CHAIRMAN (a).
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